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Supply of Kudremukh IroD ore to 
Bahrain 

+ 
* ~42 SHRI v. KRISHNA RAO : 

SHRI S.M. GURADDT: 
WiJJ the Minister of STEEL AND 

MINJES be pleased to State: 
(a) whether' an agreement has been 

reached between Tndia and Bahra in under 
which iron orc from Kudrernukh will be 
exporlcd from fndia thj~ yeal ; 

(b) if so, the total quantity of iron ore 
to be c"(p('rtcd ; 

(d to what extent thi~ wi]] ca'e the 
prodUl:lion po~ition at Kudrenlllkh iron 
ore plant; 

(d) whether some other countnes have 
also agreeJ to import Kudremukh iron 
ore; and 

(c) If 50. the detaiJs thereof? 

THE MINrST1,R O}, STATE IN THI-: 
DEPARTMENT OF STELL TN Ti-1E 
M rNfSTR Y OF STEEL AND MINES 
(SHRf YOGENDRA MAKWANA): (a) to 
(c) : A Statement is given below. 

Statement 
(a) to (c) A long term agreement wa s 

signed in September, 1985 between 
Kudrcmukh Iron Ore Company Limited 
and the Arab Iron anJ Steel Co, Ltd. 
(AISeO) Blhrain, for ~upply upto 1.5 
million tonne" of iron ore concentrate in a 
year, for 5 years However, the AISeO 
plant ha~ not been onerating since Septem-
ber, 1986 and hence the off-take envisaged 
has not materialised. Should this plant be 
restart\!d Kudremukh wilJ have an opport-
unity to supply ilon ore concentrate; in 
that Cd,)C the productiun performance of 
Kudremukh would iml>rove significantly. 

(d) and Ce) Yes, Sir. Kudremukh has 
been able 10 book orders for iron ore (con-
centrate as well as rellels) from several 
other countries, includ jng Japan, Czecho-
slovakia, Yugosldvla Hungary, Australia and 

Turkey During J 987-88 (upto February, 1988), 
Kudremukh exported 27.32 1akh tonnes of 
concentrate and 6.60 lakh tonnes of 
pellet~ . 

SHRI V. KRISHNA RAO: Sir, it is 
understood that the Kudremukh project is 

not havjng ,ufficient demand after Bahal'ain 
faild to purcha~c the sufficient quantify of 
iron ore. If that is so, it could be divcl'led 
to other countries ]ike Japan. J would 
like to know whether the Kudremukh 
Project is funning at profit or Joss. 

SHRl YOGENDRA MAKWANA: At 
present it is running at loss. 

SHRI V. KRISHNA RAO: Is It a 
fact that the Kudrcmukh Company has 
formed a pipeline from Kudlemukh to 
MangaJOlc to transport lIon ore concent· 
rate? I Jearnt (hat it j" not functioning 
properly. So, what action has been taken 
against the conct.'rncd rert,om, for non-func-
tioning o[ the pipeline? 

SHRI YOGENDRA MAK\VANA: It 
is a fact that there is a plplinc to t, ansport 
the hon ore concentrate but there is no 
such information with me that it il:l running 
properly. It runs properly. 

Need to instal Tube-weJls in States 

* 5 ~6. SHRf PRAKA~H v. PATH 

SHRI V. TULSIRAM : 

Wi II the Mmister of AGR'CUL TURE 
be plert5cd to state; 

(a) whether the agriculture planner s in 
a National Conference he1d in D~lhi 
recently have empha~ised the nced to instal 
six Jakh shalJow tube~ells in the States for 
harnessing of water resource~, e$'pccially 
ground water; 

(b) if so, whether Government l.lVe 
accepted this recommendation; 

(c) if so, the State·wise instal1ation of 
tunc-wells; 

(d) the State-wi~e acreage of land to be 
broaght under irrigdlJOn as a result of he 
insta lIation of thfse tube-wel1s ; 

.(~) whether ~overnment have given uny 
a,1dltlonal finanCIal assistance for this pur-
pose to States; and 

(f) if so, the State-wise details there .. 
of? 




